NATIONAL COMPANY LAW TRIBUNAL
DIVISION BENCH
CHENNAI
ATTENDANUCLE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNAI
NATIONAL COMPANY LAW TRIBUNAL, HELD ON 19/06/2017 AT 10.30 AM
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Mr. T.K. Bhaskar, Counsel for Petitioners present. Mr. Karthik Seshadri, Counsel for
R-1 and R-2 and Ms. M. Hgnul Fathima, Counsel for R-3 present. It has been submitted
by the Counsel for Respondents that some new documents are proposed to be filed by
the Petitioner in the matter and needs time to study the document and reply to the same.
At request, time is enlarged with the direction to reply the same by 30.06.2017.
Thereafter, the Petitioner will give response by 05.07.2017. The matter is posted for
final arguments. Put up on 10.07.2017 at 10.30 A.M.
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